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. ,. ',' '; thine delays. . 

3429. SHRIATAL BIHAiRI VAJ- (c) e pit~ sbortfall in arrivals itl 
PAYEE: Will the Minister of COM- paiticular months. the requirements of . 
MERCE be pleased to state: newspapers, including those of small. 
. (a) the inten.ded newsprint imports 
for October, Nevember, December 1980 
and January 1981 as anno-unced by",.,.. 
the State Trading Corporation and 
also the actual imports; 

(b) whether it is a fact that the 
State Trading Co po a~illn had proposed 
a buffer stock of 30,000 toones, if so, 
bow much has been its bui-far.... stock 
during each of the l(lst ftiie' :rtionths; 
and 

(c) consequences of the State Trad-
ing Corporaiion's performance on the 
economy of ne pa~e  iT'!. general and 
on the economy of snHlll newspapers 
in particular? 

THE MINISTER OF STATE IN THE 
MI!\7ISTRY OF COMMERCE (SHRI 
KHURSHED ALAM KHAN) : (3) 

~po ed to be imp.orted at 
per demand received by STC 
in the beginning of the Year. 

October, 1980 

November, 1980 

Decem.her, JgBo 

January, 1981 • 

Actual Imports 

~ o ~  :24819 ~1  

26000 MT 1151116 MT 

26000 MTIII674 MT 

• 26000 MT 238gB MT 

(b) The Government have authorised holding 
of buffer stock of 30,000 MT. The buffer 
stock level, including under clearance, during 
the last five months, is as under : . .. -' 

Septell~ e  ) 1980 . 181~  MT 

Octllber, [g80 19989 MT 
~ 

November, t gOo 18482 MT 

December, ~~8  t ~t  Ml' 

January, IgBl . 13534 M:T 

The lower than prescribed buffer . 
stOck level is due to lnte arrival of 

newspapers, have, -,by and larte:·.befm 
met out of actual i )o t a ~nd the buf-, 
fer stock. In .case of salei--_-buffer, 
State Governments levy sales tax. Some 
State Governments have, however". 
already exempted newsp'.:int from sales.'·-
tax. 

Smu .... B.ag of Narcotics 

3430. SHRI M. RAM (iOI'AL REDDY:-
Will the Minister of FINANCE be plea--
sed to state: 

(a) whether any ~ e e has been 
formulated to check smuggli'n4t of nar-, 
cotics; and 

(b) if so, the details thereof? 

THE MINISTER OF STATE IN THE-
MINISTRY OF FINi\NCE (SHRI 
SA W AI SINGH SISODIA): (a) and (b). 
AlthouJlh there is no separate scheme to 
check smuggling of .1arcotic drugs, the, 
preventive and intelligence machinery 
of the Customs department bas been 
strengthened with re!erence to. the 
areas vulnerable to smuggling and the 
commodities sensitive to smuggling 
including narcotic drugs. The Direc-
torate of Revenue Intelligence also 
maintain..., close liaison with other en-· 
forcement agencies1· namely, the Narco-
tics Commissioner of India and the-
Police authorities to prevent trafli('king 
-in narcotic drugs. 

Settilll' up of Modern Sponge IrOD / 
Plat Near l\Iaharashtra 

3431. 8mI B. V. DESAl: Will the-
:t.Iinlster of STEEL AND MtNES bf!',_. 
,pleased to state: _,_ 

··(a)--whether the Mini3try is e to~  
Iypropqsing to set up a modem 8 otaCe ~ .:' 
'iron 'piant neat MahRras.htra based· on..·: -
18S from the Boiftbay High;' ; -., , ... ' " 

. (b) ,f so, whether the pla~  o l 1~



'ltQ . ~  ~~ ~ i ~ ~ ~  ~  

~ le  ,to ~  ~t e ~  ~~ .. " " "Wili t t Mi~~e~ ~~ ~ ~  
,'frU1n d e ~ ,.,:' . pleased to tate~ .  . " ". 

. (c) if so, whetber the Ministry bas 
approa.ched the Minlst-ry of Petroleum 
,aad' Chemicals iorthe gas f.l'om, the 
. plant; and 

(d) whether the Planning Commis-
.sion h-as also approv'!d this proposal? 

THE MINISTER OF COMMERCE 
"AND STEEL. AND MINEs (SHRI 
PRANAB MUKHERJEE): (a) An ap-
plication from the State Industrial & 
Investment Corporation -of Maharash-
tra for the issue of a Letter of Intent 
for setting up a Sponge Iron Plan in 
Mabarashtra is' under consideration. 

(b) No such proposal is containea in 
,tbe ap;;¥cation, 

(c) Ministry of Pertoleum have inti-
mated the Department of Steel that gas 
would be available for the production 
·of 4 to 5 lakh tonnes of sponge iron per 
annum. 

(d) The best site for locating such 
a plant on techno-economic considera-
tions is under consideration of the 
PlannIng Commission. 

Gold Smurg1iDr 

3432. SHRI RAJESH KUMAR' 
SINGH: 

SHRI RAJNATH SONKAR 
SHASTRI: 

1979 

. (a) 'whetl;'er it i&. a fact· that, ot Iate 
snluggling of gold outside the country 
has ~een o.n t ~ increasln,; , 

(b) if so, the number of cases 6l:'ld 
the quantity of gold (with value) 
seized at the various exit points in the 
o nt ~ by the end of 1980 as com-
pared to the quantity of gold (with 
value) seized during the year 1979: 

(C) the estimated quantity (with 
value) of gold which remained unde-
tected and was smuggled out of India; 
and 

(d) the measures taken by Govern-
ment in this regard? 

THE MINISTER OF STATE IN 
THE MINISTRY OF FINANCE (SHRI 
SAW AI SINGH SISODIA): (a) No, 
Sir. Reports received by Government 
do not show that presently gold is 
being smuggled out of the country. 

(b) and '(c). There is no authorita-
tiVe estimate of the quantity and va-
lue of gold which was smuggled out 

of India during 1979 and 1980. The 
number of cases, and the quantity and 
value of gold (includig gold jewel-
lery) seizecI by the Customs authorities 
while being attempted to be smuggled 
out of India during 1979 and 1980 is 
given below:-

IgSO 

,.Number of cues Approximate Approximate Number of cases A'pproximate 
detected quantity (in value (Ra. in ~te ted Quantity (in 

Approximate 
value (Rs. 
lakhs) Kgs.) lakhs ~ Kgs.) 

7 0·66 0'59 

(d) The preventive and iI1te1liienee 
machinery of the CustO!llJ department 
.. have been stren,htened and the CUB-
~to i authnritles alerted to prevent any 
; attempts at SlDu,Ilm, of ,old. 

33,'10 . 49·32 

Foretp .. DOt allOWed to enter ... 
tor1eal "emplel fa South 1n4Ia ... 

3433. smtl It. N. RAKESH: ,Will 
the 'Minister of TOUR1SM AND ~ yt  

AVIATION be pleased to state: 




